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Troin:
Priveipal District & Sessions Judpe (1/C)
Pokur,
Fo
Thie Registrar Goenerad,
Honw'ble High Conrt of Jharkhiand,
Ranehi, o\
vakur, Dated, the (Jl dn_\_r of November, 2024,
S Do indoenaiiom b anmmercial G s L ppderpen e of e movndoie of
the Conrnrercie! Lo ol Fineae o o o
of Mhed Coums ety 20000 as aiended Dy o Comriercidl Cannes, Conmtodd
Diviston e Commercial Appeliare Division of dee Higde Conrts {Amendimem)
Odiranee, A0
Sir,

Wiih referereee 1o the Tonble T Cotos Letivor No, 260/R&S dated
(6082002 1w furiesinny e ot tel NN ITIPORCNR TN S Gl ot persdine
the Commercial Courts, Commercial Appellant Couit, Commerct Division and Conunerca!
Appeliant Division, for the month ol October, 2024 as por preseribed Tovsnai, a8 mentioned

herewith Below, tor the Jadueshup of Pakay
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This s for kind iformation and need il 1o the Honble | inyln Court ol

Jhenckhand, Banchi.

Prineipal Disiried & Sessions Jndee, (17€)
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